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PER HAOI'8LE Mz, SCRAL FRISINA, MoMoem (J). .

We have heard the learmed coinsel

the list of =2ligitle candidatesz for appearing at the trade
test Lo e convazned by the respondencs. He has fairther praved

"I+ is chvious that the applicant has sseivved as a
Truck Driver even thoigh on an ad-hoc casial basis o0 )
since 198%. WM& hasz served az a Track Driver for o 7.0/
the last © vears and as such he is entitled to ¢
consideration for regularisaticon it the 3aid post
subject to his passing the rejguisite trade test v
and a3 per the extant rulss,. W, therefors, dispdé
of this Q& with the direction to the respondents
to consider the applicint's case for regular isationm o)
in the post of Truck Driver sibject to his passing )
the requisite trade test and £l1filling the other S
requirements of the ewtant rules, There shall e
no order as t o costs."
2. I° the applicant is now being permicted to appear at the
crade teszt for the D03t of Track Driver, he may £ile 2 Zontempt
Petition. Thic subizgient application, oloiming zitstantially
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